F. No. 29(12)/Vig. Week[CESTAT[98[Admn—2005
CUSTOMS EXCISE &St RVICE TAX APPELLATE TRIBUNAL
WEST BLOCK NO.2, K. PURAM, NEW DELHI-110066

Dated : 22.09.2021

CIRCULAR
(by e.mail)

Subject:- Observance of Vigilance Awareness Week 2021-reg.

The CVC has decided to celebrate the “Vigilance
Awareness Week” frcm 26th Qctober, 2021 to 1%t November,
2021, as communicated by CcVC Circular No. 15/09/21
dated 01.09.2021. The week shall commence with by
administering the pl=dge n Annexure A & B. The activates
the week are outlined in Annexure C. The theme of Vigilance
Awareness Week is “Inde sendent India (@ 75: Self Reliance
with Integ i ¢ ' ‘

ritv =T 4 ]

The Commis-ion has desired to spread awareness and
campaign about “«Complaints under PIDPI (Public Interest
Disclosures and Prctection of Informers)”. TwO posters in this
regard have been prepared and may be displayed at office of
the organization (A1inexure D). A drive may be undertaken to
spread awareness -egarding the provisions under the PIDPI
resolution as well as all related information. Both posters
should be placed together and should be translated to local
Janguages, wherever required.

A complian:e report on the above may be sent to the
HQ by 5t Novemb::r 2021.

A\

Encls : As above (Bineesh Kumar K.S.)
Registrar

Copy to:

1. SPS to Hon ble President, CESTAT, New Delhi

2. SPS to Membe s, Delhi and Regional Benches

3. All officers anc staff CESTAT, Delhi and Regional Benches

4. CT Section, CLSTAT, New Delhi.

5. Notice Board /websi{e.




F.No.A-50050/4/2021—Vig.
Government of India
Ministry of Finance
Department of Revenue
[ Vigilance Cell (HQ), North Block ]

Jkk
o North Block, New Delhi,
- Dated the ‘[:H: September, 2021
OFFICE MEMORANDUM
Subject Observance of Vigilance “.wareness Week - 2021.

The undersigned 1s directed "o enclose herewith a copy of CVC’s Circular No.

15/09/21 dated 01.09.2021 regardi:ig observance of “Vigilance Awarencss Week” from
26t October, 2021 to 1 November, 2/021.

Ly

Awarcness Week-20217 in accordance with the CVC’s directions. A report on the
observance of the Vigilance Awar:ness Week-2021 may be sent- to the Revenue
Headquarter as per the format at Annexure C, F and G of the above mentioned circular of
CVC (copy enclosed) by 05t November 2021 positively, for onward transmission to

CVC.

2 It is requested that necessarl action may be taken for observance of “Vigilance

/Amit Meena )
Deputy Secretary (HQ)

Encl.: As above.

1. Speaial Secretary-cum—Director Jeneral, QEIB, 6t Floor, Janpath Bhawan, Janpath,
New Delhi-110001. : '
9. Commissioner, Settlement Cor anission (C&CE), 3rd Floor, Hotel Samrat, Kautilya
Marg, Chanakya Puri, New Delh:-110021.

v’%./'Registrar, CESTAT, West Block- ), R.K. Puram, New Delhi-110066.

4. CA. Cell with regard to Corr petent Authority & Appellate Tribunal for Forfeited
Property.
Secretary, Authority for Advar ce Ruling (IT & C&CL), 5t Floor, NDMC Building,
yvashwant Place, Satya Marg, Clianakya Puri, New Delhi-1 10021.
6. Chief Controller of Factorics, 19 Floor, Jawahar vaypar Bhawan, Tolstoy Marg, New -

U
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CENTRAL VIGILANCE COM @ife—q, AP gAY, T3 feh—110023

Satarkta Bhawan, G.P.O. Complex,
Block A, INA, New Delhi-10023

021/VGL/045

Circular No. 15/09/21

Sub: Observance of Vigilance Awareness week 2021.

f. In a move towards conimemorating 75 vears of India’s Independence which falls on
August 15, 2022, Central Vigilance Comiission in carrving out its duty as the apex anti-
corruption body in the country. reaftirms its resolve to fight corruption and cnisure integrity
in public life to usher in a new era of a sel“reliant India. In rccognition of this momentous
stage in India’s journey, the Commission has decided that this year Vigilance Awareness
Week would be observed from 26™ October to 1% November, 2021 with the theme
“Independent India @ 75: Seif Reliance with Integrity; AT URA @ 75: gyl

T arfrHRar.

2. Vigilance Awareness Week is obs erved every year during the week in which the
bitthday of Sardar Vallabhbhai Patel 31% October) talls. Observance of Vigilance
Awarcness Week is one of the tools tsed by the Commission to bring together all
stakcholders to collectively participate in he prevention of, and the fight against corruption
and to raise public awareness reparding t e existence, causes and gravity of and the threat
posed by corruption. During this week, a | organizations are encouraged to bring together
all their employees, create awarcness re. arding common issues related to vigilance and
create an atmesphere motivated towards  veeding out corruption and unethical practices.

3. Though punishment and penal actions delivered quickly are effective deterrents to
corruption, the spirit behind the observat.on of Vigilance Awareness Week is to sensitize
the public against the menace of corrupti mn All organizations should strive to drive home
the idea that the tight against corruption is a collective fight involving evervone. It 15



therefore imperative that the public must b motivated to fight against corruption if India

is 10 succeed in its goal towards achicving -clf-rchiance with integrity.

4, The observance of Vigilance Awareness Week would commence with the taking of

the integrity pledge (copy enclosed at “he Annexure A) by public servants in the
Ministries/ Departments/ Central public Scctor Enterprises (CPSEs)/ Public Sector Banks
(PSBs) and all other organizations on 26 Dectober, 2021 at 1100 hrs.

5. All organizations arc advised to trictly adhere to extant Covid-19 prevention
guidelines at all locations and events issucd from time to time by the competent authority.
In addition, all the organizations should st-ictly adhere to the economy measurcs issued by
Ministry of F‘inance vide Department of Expenditure OM no. 7(2)E. Coord/2020 dated
04.09.2020

6. All organizations are advised to conduct activitics relevant to the theme, both within
and outside their respective organizations, and to conduct outreach activities for

public/citizens.

7. Activities to be conducted withir. the organizations may include the following:

a. In continuation of activitie s taken up during Vigilance Awareness Week,
2020, the Commission desires that all Hrganizations focus on internal (housekeeping)
activities. The indicative list for these acl vities as well as the format in which response is
to be given is enclosed (Annexure O).

b. Employees may be encouraged to take e-pledge by visiting the website.
Online “Integrity Pledge” is available ¢t CVC’s website (WwWw.cvC.gov.in) and can be
accessed by all.

- c. The Commission has desired to spread awareness and campaign about

“Complaints under PIDP1 (Public Interest Disclosure and Protection of Informers)”.
Two posters in this regard have been prepared and may be displayed at all offices of
the organization (Annexure D). A drive may be undertaken to spread awareness
regarding the provisions under the PIP’DI resolution as well as all related information.
Both posters should be placed togeth.r and should be translated to local languages,

wherever required.

- Conduct workshops/sensitization programs for employees and other stake
holders on policies/procedures of the orzanization and on Preventive Vigilance measures.

€. Use organizational web:ite for dissemination of employees/ customer-
oriented information and to make avail:ble avenues for redressal of grievances.




. The systemic improvemen's and good pracuces adopted  for wider
dissemination and awareness may be Jisplayed on the website of the concerned
organizations.

2 Conduct various competitiors such as debates, quiz ete. for the employees

o0

and their families on issues relating to anti .corruption.

h. Promote the concept of e Integrity Pledge by persons with whom the

organization deals with.
8. Outreach activities for public/citize ns:

a. All Ministries/Departments Organizations shall publicize Integrity Pledge
amongst all employees, their families, vendors/ suppliers/ contractors/ stake holders,
students etc. to elicit wider participation Integrity pledge for citizens and organizations
enclosed at Annexure A and B.

b. Wide publicity may be given to “Complaints under PIDPI (Public
Interest Disclosure and Protection of informers)”. Two posters in this regard have
been prepared and may be displayed at all offices of the organization (Annexure D).
A drive may be undertaken to spread awareness regarding the provisions under the
PIPDI resolution as well as all related information. Both posters should be placed
together and should be translated to local languages, wherever req uired.

c. Organizations may undertaxe activities such as walkathons, marathons, street
plays etc. which have visibility and mass appeal across all strata of society.

d. Extensive use of social media platforms, bulk SMS/ e-mails, WhatsApp ctc.

for spreading awareness.

e. Organize grievance redres-al camps for citizens/ customers by organizations
having customer-oricnted activities. Sim:ilarly, vendor meets may be organized wherever
necessary, through online mode or otherwise, whichever is more feasible.

f. Organizations may conduut various outrcach activities for dissemination of
anti-corruption messages and stressing the vision of a Vigilant India who is moving
towards self-reliance with integrity. Online modes may be extensively used, wherever

required.

g. Organize “Awareness Gran Sabhas” for dissemination of awareness in Gram
Panchayats to sensitize citizens on the il effects of Corruption. As per past practice, Public
Sector Banks need to conduct “Awaren: ss Gram Sabhas™ at the Branch level in atleast two
Gram Panchayats. Other organizations 11ay also organize wherever possible. [ndicative list
of activities which can be conducted as part of “Awareness (Gram Sabhas” is at Annexure
E.

-



9. The two months, September and October, 2021 may be observed as a “Special
Clearance Campaign” to clear all outstanding Further [nformation cases (FI),
Implementation of First Stage and Second Stage Advices (FSAs and SSAs),
Investigation and reports (I&Rs), Factual Reports (FRs), Complaints (PIDPL),
Complaints (Non-PIDPI), Prosecution Sanctions, Departmental [nquiries (DIs) and
Comments Awaited on CBI reports (CAs), in respect of all organizations and

departments.

)~ A report may be submitted as per format at Annexure F to the Commission.

10.  Vigilance study circles may also participatc actively in the Vigilance Awarencss
Week by conducting any or all the outreac h activities keeping in view Covid-19 guidelines
as well as economy measures mentioned 'n para 5.

11. The Commission expects all organizations to conduct various activities with zeal
and enthusiasm to achieve the objective to eliminate corruption in public life. Although all
activities need to be conducted during the Vigilance Awareness Week, however, in case of
exigencies/holidays ctc., the same can also be conducted before or after the Vigilance
Awareness Week.

12.  Selected Photographs/ Media clip+ may be sent to the Commission by email at the
address coordl-cve@nic.in. Photographs and Media clips may be uploaded on
departmental / organizational websites. ’

13. A report on the observance of the Week may be sent by all Ministries/Departments/
Organizations to Central Vigilance Commission as per the format enclosed at Annexure
"G, Fand G by 30% November, 2021.

14. This notification is also a.ailable on the Commission’s website at
http://wWwWw.cvc.gov.in.

(P. Daniel)’

Additional Sccretary

Encl: As stated.
To
1) The Cabinet Secretary of ndia
i) The Secretaries of all Miuistries/ Departments of Government of India




1i1)
V)
v)
V1)
vii)

viii)

The Chief Secretaries of all .tates/ Union Territornies

The Comptroller & Auditor General of India

The Chairman, Union Public Service Commission

The Chief Election Commissioner, Election Commission of India
Chief Executives of all CPSEs/ Public Sector Banks/ Public Sector

Insurance Companies/ Financial Institutions/ Autonomous Organizations/

Societies.

All Chief Vigilance officers in Ministries/ Departments/ CPSEs/ Public
Sector Banks/ Public Sector Insurance Companies/ ¥ inancial Institutions/
Autonomous Organizations Socicties.

L)



Integrity Pledge for Citizens

I helieve that corruption has been one of the major obstacles to economic, political and
social progress of our country. [ believe that all stakeholders such as Government, citizens
and private sector need to work together to eradicate corruption.

I realize that every citizen should be vigilant and commit to highest standards of honesty
and integrity at all times and support the tight against corruption.

[, therefore, pledge:

o To follow probity and rule of law in all walks of life;

e To neither take nor offer bribe;

e To perform all tasks in an honest ::nd transparent manner;

e To act in public interest;

e To lead by example exhibiting integrity in personal behavior;
e To report any incident of corruption to the appropriate agency.




Annexure- B

Integrity Pledge for Organizations

We believe that corruption has been one o the major obstacles to economic, political and
social progress of our country. We believe that all stakeholders such as Government,
citizens and private sector need to work touether to eradicate corruption.

We acknowledge our responsibility to l.ad by cxample and the need to put in place
safeguards, integrity frameworks and cod.: of ethics to ensure that we are not part of any
corrupt practice and we tackle instances of corruption with utmost strictness.

We realize that as an Organizalion, We net d to lead from the front in eradicating corruption
and in maintaining highest standards of in-egrity, transparency and good governance in all

aspects of our operations.
We, therefore, pledge that:

e We shall promote ethical business practices and foster a culture of honesty and
integrity;

e We shall not offer or accept bribe

e We commit to good corporate g vermance based on transparency, accountability
and faimess;

e We shall adhere to relevant laws, rules and compliance mechanisms in the conduct
of business;

e We shall adopt a code of ethics for all our employees;

e We shall sensitize our employees of laws, regulations, ete. relevant to their work for
honest discharge of their duties;

e We shall provide grievance redre ssal and Whistle Blower mechanism for reporting
gricvances and fraudulent activities;

e We shall protect the rights and interests of stakeholders and the society at large.

s
/



[Only statistical /quantified information ¢~

Name of Ministry/Department/Organiz;ltion:

1.

(REPORTING FORMAT)

Internal (Housekeeping) Activitic

(%)

Annexure- €

and detailed statcments to be annexed]

Land Management

| SL.| Particulars

No.
.

Does the organization PpOSSESS

control?

at what locations?
Steps being taken to combat en

Lél_f_A_ngxothcr initiatives?

revenue
documents / records for the land(s) under 1ts

How much land is under encroachment and

croachment? |

N E—

Allotment of houses / quarters and related issues

Yes/No

———

2.
FSL. Particulars
No.
1. | Does the organization use I'T application
for allotment of houses? -
2. | Does the organization possess & house
allotment policy? L
3. | Is House allotment being done as pet
prescribed policy?
4. | Is there any illegal occupation of houses,
if any and what action has been raken? |
5. |

| Any otherissue?

Info A

Yes/No

Yes/No “

Progress in the

ISRV
Progress in the
past one year

| (Annex Detail

s for Vigilance Awareness Week-2021
Yes/No, ete. to be filled up under head ‘Info’

Tlemarks

Remarks
(Annex Detail)




persons working in outsourcing services in the

SN VR ——

3. Pavments and other benefits to

organizations.
(S| Particulars ~ 7 Tinfo | Progress in the | Remarks

No. 'l past one year (Annex

- [ AN | Detai)

'1 1. | Whether  the organization  [1JSSCSSCS “ ch/No1

,,,,,,,, | prescribed norms for outsourcing? L U R

2. |1fyes, are these norms adhered 107 __ | YesMNoj S I

3. | Whether payment of salaries/wages is paid Yes/No r

| through bank account by the contragtor __j_——_ - I

4 | Whether other statutory dues (PF. Medical Yes/No

| benfits etc) are being givenon tine? L oo T

5. | Whether due wages ar€ paid to the Yes/No

outsourced persons as  per contract
conditions and any test check beini; done by

| the management _ [ I I S

6. | Whether the vendors are adhering to the | Yes/No

| norms prescribed by the organization? [0 I S

\-7.( By other special initiative regarding |

| outsourcing? [ S A —

4.

SL. |

Management of Assets

'Pa rticulars

]
Whether condemnation of assets (Plant and
Machinery, Office Equipment, Vehicles,
Sundry items etc.) is being done as per

extant rules strictly

Date of last condemnation of assets (Plant
and  Machinery, Office l:quipment,

Preventive Vigilance measures

5
FE rParticulm‘s
i

=

N |

o Nooflmspeetions i
b, | No. of Training Programmes / workshops | ...

Ligcluding E-training/ online training

-

Vehicles, Sundry items etc.) may _be given o B

[ __#_f,ﬂ{,,,,.,,,,,w,,l},

Progress in the  Remarks

pastone year

undertaken by the CVOs
“Progress in the | Remarks
(Annex

Detai)

past one year

(Annex Detail)

]

SR N S




‘Whether annual propu

P C. \
\ Lallofficers
\ Whether organization pO‘ase\\LS recerd retentlon : ch/\o '

/ prescrvation policy? If so date of last i \

‘amendment. 7 I I
“Whether er records are bcmo “weeded cut as pcr the 1 Yes/No |

L

rt\‘ returns s bmitted by Yes/No |
A i

|
extant retention po licy of the Orgam/a‘uo ‘ }

[t the organization digitizing / pla: s 10

,* I
dlgm/e ‘ Yes/No
old records

If ch
Annex
d(.ldll

6. [f the organization runs schools, Hospitals etc. — Whether prescribed policy for
management is adhered to. — Yes/No
7. Gender sensitization issues
[ SL. | Particulars o “Tinfo | Progressin the | Renflmarksw 1
No. past one year | (Annex i
o . _ | Detail)
a. | Has the orgamzatlon constitutsd prescribed | Yes/No Date !
committecs for harassment of women at the
I work place? If yes date of last mesting held. o o __‘i
b. | Percentage of representation of women at all | ...... Yo |
levels in the organization . L L
o | Whether awareness regarding g .nder issues is | Yes/No
| being created in the organization 7 o i
8. Leveraging Technology- IT usage and E-governance
- R - . [
SL. | Particulars Info | Progressin the Remarks i
No. past one year (Annex
o o 4D Detail)
2. | New initiatives taken in the last ¢ ne year for usmg Yes/No :
IT as a preventive vigilance tool (each initiatives |
may be described in about 50 words). B I D N
b, | Whether information system audit is done | Yes/No Date 1,
| regularly for I'T based 1pp11c1tu ns running in the ‘
'1 organization. Datc of last intormation system 1
| | Audit may be given? o S __H#_J o
9. Scrutiny of Audit reports: Y.s/No (If Yes, give no. of scrutiny)




10.  Updation of Rules, Regulations and guidelines
SL. | Particulars Mnfo | Progress in the
No.| | Dpastonmeyear
a. | Whether orgamzatlon regularly revises Its | Yes/No
instructions, rules and regulations. ! f yes date of
last revision of procurement rules. CDA rules,
Transfer/Posting  policy,  HEA Policy,
Promotion policy, Fraud Preveniion Policy /
i Banning of Business Dealing policyete. | 4.
b. |Has the organization made rules for retired | Yes/No
officials? If yes Furnish Date 1 B
11. System improvements undertaken (brief description within 100 words)
SL. | Particulars Info | Progress in the
No. L
a. | Description of System Improvement

total for all works

works/initiatives done may be given in 50 words for
cach work/initiatives and not mor:: than 100 works in

| past one year

Remarks

Dates

Annex
detail

(Signature of CVO/Authorised representative)




PUBLIC INTEREST DISCLOSURE AND PROTECTION
OF INFORMER RESOLUTION, 2004 (PIDPI)

IS THERE CORRUPTION

AROUND YOU?
LODGE A COMPLAINT
UNDER PIDPL.

YOUR IDENTITY SHALL BE KEPT
CONFIDENTIAL

. AVIGILANCE AWARENESS WEEK 2021 INITIATIVE..

SEND COMPLAINTS IN WRITING TO:
The Secretary, Central Vigilance Commission
Satarkta Bhavan , Block-A
GPO Complex, INA
New Delhi - 110 023

(MARK THE ENVELOPE AS “PIDPI". COMPLAINTS SHOULD ONLY BE
AGAINST CENTRAL GOVERNMENT EMPLOYEES, INCLUDING PSUs, PSBs
AND UTs etc.)

e
T
st
3 & R N r it

e et s e




‘80

'PDPI
COMPLAINTS:
WHAT ARE
THEY?
#WHEN R
SHOULD YOU et

If any complaint is made under

MAKE PIDPI, the identity of the

THEM7 ) complainant is Kept confidential
. The complaint should be

addressed to the Secretary,

L
WIRAL L
SSIW

%o

Complaints made under Public

Interest Disclosure and Protection of

Central Vigilance Comission and
envelope should be marked as
"PIDPI"

Only complaints against Central
Governement officials (including
PSBs, PSUs and UTs) will be

taken into cognizance

For more details visit

http://www.cvc.gov.in.

AVIGILANCE AWARENESS WEEK
2021 INITIATIVE




Annexure-E

List of Activities for conducting “Aw areness Gram Sabhas” in rural and semi-
urlhan areas

The following is a list of indicative activities for conducting “Awareness Gram
Sabhas”. However it is mandatory to orginize a meeting as indicated at point (1) below.

(1) Organize meetings in Gram Panchayats inviting all stake holder. Like the Sarpanch
members of Gram Panchayat, Sel-Help Groups (SHGs), workers of MGNREGA,
farmers, students, and citizens. Ilead of Gram Sabha/Sarpanch or any dignitary
could be requested to deliver lecture on awareness against corruption followed by
discussion. Anti-Corruption mess -ges in vernacular languages can also be displayed
at the meeting.

(2) Organize competitions like quiz. cartoon, slogans, painting, rangoli, posters and
walkathon/ marathon/ cyclathon -:tc.

(3) Organize Melas to give wide publicity to the produce/products of the SHGs as
motivational tools for integrating them with awareness creation effort.

(4) Organize evening Choupals/me. tings in villages/ panchayats during which short
plays/ nautankies/ kalajathas/ fotk songs/ puppet shows, etc., can be organized
focusing on the theme of Anti-C orruption.

Requisite norms and guidelines regarding Covid-19 prevention may be
followed, wherever applicable.




Annexure- F

Special Clearance Campaign
(September-October 2021)

S. Item Opening | Accrued Total | Disposed | Closing Balance as on '
N. Balance during during 31.10.2021 1
as on September September
N _Ol_oii(ii glc(:ober ?)nc(:ober >3months >6m<j:1’t—t~15~VITgt—a!i
IR N DR RN A IR E
S EsA T T
3. [ SsA | 1 N
A4 [1&R S D A R
5. FR B ______‘_____
6. Complaint o
(PIDPH I
7. Complaint T i
| (Non PIDPI) . B
8. Prosecution R N R
Sanction |
9. | Disciplinary ) N N
| Inquiry N
10. | Comments - R
Awaitcd (on
CBI report) L ]
Grand Total-




Annexure - G
Activity Report format on Vigilance Awarencss Week-2021
Name of the Organisation:
A. INTEGRITY PLEDGE
Table-1: Integrity Pledge
e ey
Total no. of employees who Total no. of customers who Total no. of citizen who have ‘
have undertaken e-pledge “‘Jr have und. [tdaﬁggE—p_lggggillﬂggdcnaken e-pledge lufi

R

T

B. ACTIVITIES/EVENTS ORGANISED WITHIN THE ORGANISATION

Table-2: Conduct of competitions

Name of | City/Place | Specify program
State (Debate/ Elocution/Panel

),_T_/_,__ﬁ_/ﬂ,,,,
Namc of No. of Whether copy
first two participants | of award

discussion etc.) winners winning
activities
L I R attached ]|
L | o ' ]
Table-3: Other Activities
SI. Aeviges ST T T  Detils T
| No. ) R o "—_‘5
(. Distribute Pamphlcts/Baxmqs ‘ I S ——
2. | Conduct of Workshop/Sensitizatic 1 programmes | 1
3. _lissue of Journal/Newsletter _____________»_________’____l
& Anyotheractivities e

C. ACTIVITIES OUTSIDE THE DRGANISATION

Table-4: Involving students in Schools




PR
ey

“'Name of Name of | Name of ; Details of i No. of - Whether copy of .
| State city/town/village | School activitics students award winning
conducted involved | activities attached
| (date of |
activities may ! I!
also be ! i
L jmentioned) b | I
S I I IR S
Total . R A E—— N
Table-5: Involving students in Colleges.
[ Name of Name of 1 Name of'ﬂﬁDetairl‘smdﬂfw No. of "7 T Whether copy of
State city/town/village School activities students award winning
conducted (date involved activities attached
of activities may
also be
_ | mentioned) | I
| Total [ S A —
Table-6: "Awareness Gram Sabhas™
Name of Name of | Name of Gram T Details of activities No. of ]
State city/town/village | Panchayat where conducted (date of public/citizens
"Awareness Gram activities may also be participated

Sabha" is held

Total

Table-7: Seminars/Workshops

mentioned

4

Name of | Name of No. of Details of activities | No. of
State city/town/village seminar~/workshops | conducted (date of public/citizens
organised activities may also be participated
mentioned)
Table-8: Other activities

Activities

FLNO
L.

Display of Banners/Posters etc |

]

| Details



c2. _;._T\a__o of gnevance redressal camys held | R
i3 | Use of Sacial Media

D. DETAILS OF PHOTOS ENCLOSED
(Photos may kindly be sent alongwith captions and also place & date of event)

Ifin sgft’a)py, number of CDs '

|

| Name of the No. of Photos

Whether photos are in
| activities held

sent in soft copy or
hard co

|

!

-

S —

E. ANY OTHER RELEVANT INFORMATION, IF ANY:

(Brief write up on the activities conducted during Vigilance awareness Week, not more than in
about 1000 words may be attached in a separate sheet)

Friy .‘&3""""" i
m




